IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HEYDERABAD

0.5 .Ne. 470/96 | Date of Order: 9J4.96

BETWEEN: -
S.Rangaswamy .. Applicanty
ANED

1, The General Manager,
S.C.Rly., Secunderabad,

2. Chisf Persennel Officer (Admn.),
S.C.Rly., Secunderabad.

3. Senier Divisienal Persennel Officer,

S.C,Railway, Guntakal. .. Respendents.
Ceunsel fer the Applicant . . .. Mr,.5,Rampkrishna Rae
Ceunsel fer the Respo?dents £ .o Mr.N.R.DLvraj

‘. H
CORAM:

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN. )

The applicant in this CA was recruited by the
| Railway Service Cemmissien as Statien Master in [the grade
of 130-240 and pested te Guntakal divisien: Whille serving

as Statien Master he was medically feund unfit te held that

pest when he was sent fer periedical examinatieh. He was

eferred aiterhate appeintment a&s Cemmercial Clefrk in the

scale of pay ef Rs,110-200 in terms eof effice efper Ne.G/F.
509/1/2671 dated 27.12.65'by R3, Subsequently |seme of his
juniers in the A.S.M. cadre whe Were decléred medically unfit
iike the applicant were sbserbed as Ticket Celllecters in sca i
of pay of R.110-180, In case of seme ether ASM'S whe are

junier te the applicant theugh initially appoi$ted in the

D




lewer scale as Ticket Cellecters were subsequently

te have been abserbed in the equallent grade of Rs.3

Ltreated

380-560

with retrespective effect en the basis of the judgement in

OA.78/89 decided en 14,12.89. The applicant repres
case fer similar édrestisn by his representatien da
(4-3) but it is reperted that the representatien qu

has net ks seen the light ef the da%rso fer.

2. Aggrievéd by the abeve he has filed this
fer a directien te the respencdents te abserb him 1ij
eguallent grade of ASM in Commefcial Clerk Gr-II w
10,12.65 i.e. the date of entry in the grade held
prier te his medical Jecategarisatien and refix hi
the higher grade with all censequential benefits ]
of salary, premetien, etc ﬁs was dene in

Srrea&ars

of applicants in OA.896/92 and OA.78/89 en the fil

s

Bench.
2

=nted his

ted 17.1.94

eoted abeve

OA praying

i the

Le ..

by him

s pay in
such as
the case

e of this

3. Learned ceunsel fer beth the parties se

that a directien may be given te R3 te dispese of

sentatien dated 17.1.94.

4, In view of the abeve submissien R3 is d
dispese of the representatien of the applicant ds
in accerdance with the rules. Time fer cemplian

frem the date ef receipt eof & cepy of this erder.

harely submiti e

the repre-

Hrected te
ted 17.1,94 (A~

ce is 3 menth S

5. The OA is erdered accerdingly. Ne cests,
( R.RANGARALJAN ) o
Member (Admn.) '
Dated: Sth April, 1996
( Dictated in Open Ceurt ) é?b .
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1. Tha Genaral Menager,
Sauth Central Railuay,
Secundaerabad,

2, Chief Persennel orficer,
Administratioen)
Seuth Ceatral Rajiluay,
Secumierabad,

3) Senier Divisiongl Persennsl Officer,
Seuth Central Railuay,
Guntakal,.

47 One cepy to Mr.S.Ramekrishns Ras, Advocata,
CAT,Hyderabad,

One copy b Nr, H.R.Dwraj Sr.CGSC,
CAT Hydarahad. '
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¢ One copy te Librﬁry}CAT.ﬂydarah&d;

7+ One duplicats cepys
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